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I.RJD. Programme and assistance 
available thereunder

3149. SHRI G. NARSIMHA REDDY: 
Will the Minister of FINANC£ be 
pleased to state:

(a) whether Government are aware 
of the fact that there was lack of 
awareness in the rural areas about
I .R.D.  Programme and the assistance 
available thereunder;

(b) whether it is also a fact that 
despite instructions issued by the 
Reserve Bank of India some bank 
managers in the rural area, 
demand security for advancing a loan 
of Rs. 5000/-;

(c) if so, whether Government 
have made an indepth assessment 
find out where and how the I .R.D.  
Programme is not able to make as 
much progress as is intended and if 
so, the findings thereof; and

(d) the steps taken to publicise 
and remove the financial obstacles 
mentioned in (a) and (b) above?

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY); (a) to
(d) The Integrate^ Rural Develop-
ment Programme is being imple-
mented by the concerned State level 
institutions in close coordination with 
the public sector banks and other 
financial institutions providing credit 
in rural areas. Banks on their part 
have also been strengthening their 
infrastructure with a view to support

the implementation of the pragramme 
as widely as possible. In the year
1980-81, the bank credit mobilised 
for the Programme was Rs- 124 crores 
as compared to Rs. 85 crores in the 
preceding year. The Reserve bank of 
India has also given clear instruc-
tions to the banks that in respect of 
loans up to the cost of the economic 
unit, or Ra. 5000/-, whichever is 
less, for agriculture and allied activi-
ties, the only security to be taken is 
the assets to be created, or the crop 
to be raised, with the loan. The 
banks are required to strictly adhere 
to thi3 and to ensure that there are 
no complaints in regard to follow up 
on these instructions. Th^ implemen-
tation of the Programme was review-
ed in1 a meeting convened on -21- 11-
1981 under the chairmanship o f 
Governor, Reserve Bank of India, 
which was attended t0 by the Chief 
executives of the banks and the chief 
secretaries of the States. The main 
issues identified in the meeting which 
required attention in this context on 
the part of the Hank’s and the State 
Govts, are indicated in the Annexure, 
The Reserve Bank of India has pince 
issued revised detailed instructions to 
banks to ensure their effective parti-
cipation in the implementation of the 
Programme.

Statement

(a) The net work of the bank
branches, including the Regional
Rural Banks, has to be extended to 
provide further Banking facilities Bi 
the rural and semi-urban areas.

(b) Administrative and procedural
arrangements have to be devised to 
bring about better coordination bet-
ween the banks and the district rural 
development agency. The District
Consultative Committees should be 
in a position to bring about closer 
coordination between the State 
agencies and the banks. There should 
be regular monitoring and review of 
performance for which data should 
be available within a reasonable
period. !
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(c) The identification of beneficia-
ries ahd preparation of viable 
schemes for their benefit should be 
taken in hand and in this, while the 
State agencies will play a major role, 
the banks should also assist and re-
main associated at various stages, 
The processing of application of loans 
should be spread over and bunching 
of applications should be avoided.

(d) A  degree of uniformity in the 
lending practices of the banks should 
be brought about, if necessary,. by 
making the application forms, docu-
ments etc. uniform. The loan appli-
cations should be expeditiously pro-
cessed and all help given to the bor-
rowers in this direction.

(e) The Reserve Bank of Pndia’s
instruction in regard to security/ 
hypothecation should be strictly
observed by the bank staff and 
emphasis should be On the viability 
of the programme rather than the 
credit worthiness of the borrower. 
Credit camps may be held for sanc-
tioning loans &nd the bank staff 
should maintain close liaison with 
the borrowers to ensure proper and 
timely utilisation of the funds.

(f) Special emphasis has to be
laid on assisting the poorest among 
the poor, particularly those belonging 
to the Scheduled Castes and Sche-
duled Tribes. The lending under 
the Differential Rate o* Interest 
Scheme should cover ag large a
number of Scheduled Castes and
Scheduled Tribes as possible.

(g) State Governments should en-
sure that the climate for recovery of 
loans is not vitiated because it is 
important that the funds available 
With the credit institutions are re-
cycled. The need for suitable legisla-
tion for speedy recovery of loans 
heeds to he considered by State Gov-
ernments where such legislation is 
either inadequate or does not exist.
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